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Mr. Speaker: The hon. Member may

continue his speech tomorrow.

STATEMENT RE: ACCIDENT AT
THE FIRING RANGE AT AMBALA

The Deputy Minister of Defence
(Sardar Majithis): Government deep-
ly regret to have to inform the House:
that an Officer, a Junior Commission-
ed Officer and an Other Rank were
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killed and a Driver and another their lives in the course of duty in the

Other Rank imjured in an explosion
which took place in Naraingarh
Ranges on the 22nd February 1958 at
about 5-30 P.M.

Field firing practice is carried out
every year at the above-mentioned
range. This time after the firing ex-
ercise was over a party consisting of
one Officer, one Junior Commissioned
‘Officer and three Other Ranks of a
Field Regiment had been detailed, in
mccordance with the Safety Regula-
tions, to mark out the unexploded
shells known as blinds in the Army,
in Naraingarh Ranges near Ambala
after a firing exercise had taken place.
While in the process of marking the
blinds, one blind is reported to have
exploded resulting in the death of 2nd
Lieut. C. A. Pathak, Jemadar Surat
Singh, IDSM, and Operator, Wireless
Artillery, Sukhcharan Singh and in-
juries to Driver Chanderbhan, and
Operator, Wireless Artillery, Gur-
~charan Singh.

The next-of-kin of the deceased
were informed about the unfortunate
accident immediately after its occur-
rence. Pensionary awards, in accord-
ance with the rules, will be made in
favour of the dependents of the de-
ceased personnel promptly.

Government would like to pay their
tribute in this House to the deceased
+Officers and the Other Rank who lost

service of the country. Although
nothing will serve to replace the great
grief of the bereaved, the sympathy
of the Government and this House
will, we hope, in some small measure,
help to assuage the feelings of grief of
the bereaved and be of some consols-
tion to the fellow officers and men
who worked with them and feel théir
loss very deeply. We also hope that
the next-of-kin and others bersaved
will find the strength to make the
readjustments imposed upon them by
this unfortunate accidgnt.

A Court of Enquiry in accordance
with established Army Rules has been
convened. No further particulars are
available at present nor can they be
given until the findings of the Court
of Enquiry are received.

Mr. Speaker: This accident took
place on the 22nd February. As far
as possible, unless it occurred late last
evening or only this morning, such
statements may be made early in the
day when the House is full.

Sardar Hukam Singh (Bhatinda): I
was told that the hon. Minister had to
go somewhere tomorrow.

Mr. Speaker: That is all right. The
House now stands adjourned till
11 AM. tomorrow.

17-04 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, the
28th February, 1958..





